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Oovornmcots to work out measures for 
improvioa the performance or l bcse 
mills. The question of increasing suppli• 
of inputs sach as raw materials, coal & 
power haa also been taken up with the 
appropriate aatborities. Government 
have al5o extended - vari .. >U9 exci!c coo· 
ceuiom to help the ~rowtb and ~r­
formance of the Paper Industry. 

Menon C'ommltttt Rrporl OD 
Sllmt Vallry Project 

2424. SHRI E. BALANANDAN : 
Will th~ PRIME MINISTER be ploa~~ 
to state : 

(a) whn1 did the M.O K. Menon 
Committee on Silent Valley \Uhmittcd 
their report ; aod 

(b) their main recommendations ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJAY SlNH> : (a) The 
Committee submtted its report in Janu-
ary~ 1983. 

(b) A surr.marv of the report 3nd 
conclusion~ ii Jatd Oft the table Of the 
House. [Placed in 1ibr..iry. See 7197/ 
83). 

~Uq •P cf Jndestrlrs lty Noa· 
Rrt1 idrat lndiam 

2425. SHRI BISHSU PRASAD 
Will the Minister of INDUSTRY be 
pleased to state : 

'3) the numbtr of new unit 1 of 
indunry set up by the non-resident 
Indians in the country ; and 

(b) ctet~ils thereof ? 

THE MINISTER OP STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI S.M. KRISHNA) : (a) and (b) 
To receivt and process industrial invest. 
ment and licenca a pplicatioa1 from non-
Nlideot lndiaos, a Special Cell waa 

created io tbeL-Secretariat for Induttrial 
Approvals lD"l)artment or lndastrial 
Development) io JanuarJ this 1Mf. 
Since then, 8 ltttcrs of intent have bocn 
granted under thG provisiODI or Indus· 
tries (Dcvc1oprnonl cl Rcaulation) Act, 
19S l for seuha up of indastrial anit1 
in th~ country by non.resident Indians. 
These lenen of intent, wbtch have been 
aranled only recently, would presently 
be at various 1ta1Ct or implcmeala-
tion. 

Work Itta Groap Oii Hlll Arn IHM-
lopmeat Proa ... mme 

2426. SHRI OHULAM MOHAM· 
MAD KHAN : Will tbe Minister of 
PLANNING be ploa.icJ to atate : 

(a) whether tbe Plannina bas set up 
a Wortioa 1roup on the Hill Areu 
DcYclopmenl Pr~rammc; 

(b) whether the review of 1~ pro-
1ramme durina the Sixth Piao had 
been made; aad 

(cl ir so, tbe dotails tbercor 1 

THE MINJSTER OF PLANNn-.O 
(SHRI S.B. CHAVAN): (a) Ye1, Sir. 
Thia ii for the Scvoatb Plaa. 

(b) and (c) The Plannin1 Commi• 
aioa bu ~mplClcd a mid-term appraisal 
of the Sixth fiYCI Year includiq tbo 
Hill Areas .Development Proarammo, 
the fiodinp are contained in Chapter 
l 8 of the Mid-term Appraisal dOCWDGDt 
laid oa the Table of the Hoase oa 
19.8.1983. 

Espl«atloll of Tiii • Ba.star Dlltrkt 

2427. KUMAlll PUSHPA DEVI 
SINOH : Wm the Mioiator of STEEL 
AND MINES be pleased to 1tate : 

(a) whether Oovernment have for-
mulated any proJr&mme for time boaDd • 
exploration of tin mincraJiaat W. ia 

' ~ ...... Baat&r diltrict or Madbra Pradllh; 




